PROCEEDINGS OF THE DISTRICT AND SESSIONS COURT,
BENGALURU RURAL DISTRICT, BENGALURU

SUBJECT: Appointment and posting of the candidates
selected to the post of Process Server

READ: 1. Letter No. LCA.I1.128/2012, dated 02.08.2017
of the Hon'ble High Court of Karnataka.

2. This Office Notification No. ADM/127/2017
dated 14.09.2017 inviting applications to the
post of Process Server.

3. This Office Selection list in No. ADM/127/2017
dated 16.11.2018 notifying regarding
candidates selected for the post of Peon.

4. The K.C.S. (General Recruitment) Rules, 1977

5. The Karnataka Subordinate Courts (Ministerial
and other posts) (Recruitment) (Amendment)

Rules, 2007

6. The K.C.S. (Probation) Rules, 1977 and the
Karnataka Government Servants (Seniority)

Rules, 1966
7. Office note and orders made thereon

<><><>

ORDER NO. ADM/127/2017 (57)
BENGALURU, DATED 21° May, 2019

* k X

The following candidates, who have been selected by this office to the
post of Process Server, are hereby appointed temporarily in grade of Rs. 19950-
450-20400-500-22400-550-24600-600-27000-650-29600-750-32600-
850-36000-950-37900 with usual allowances on Probation of two years,
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and subject to the conditions noted below and are posted to the courts

mentioned at Column No.4 against their names.

Name & Address of the Category to which
[ l\?cl) candidates under which Courll:::)stecl
" Smt./Sriyuths selected
1 2 4
| 3
1 Eswara B.T. Principal District &
S/o Late B.T. Thuppanna, Sessions Judge,
Eeﬂha”{]Vf”agef Bengaluru Rural
akkanahalli post, GM-Rural ictri
Sira Taluk, Tumakuru District- Districk, Bangaliru.
572113
2 | Kumar B.M. Principal District &
[S)/o Msseggwld;tﬁ y Sessions Judge,
oor No.50, ross, A Bengaluru Rural
6"" Main, Agrahara Dasarahalli, LHEA-SES Dist?ict Bengaluru.

Bengaluru-560079

3 Sarojini R. Bhavihalli Senior Civil Judge

W/o Ravindra Gouda Bhavihalli, and J.M.F.C,,
No. A5/2, DRDO Town Ship, R Devanahalli.
Phase-1, C.V. Raman Nagar, GR-EaHER
Bengaluru-560093

4 | Sri Nandeesh Kumar L.N. Principal Civil Judge
S/o Nanjaiah, and J.M.F.C,,

R/at Janatha Colony, ’ Nelamanaala.
Janatha Colony Bidadi, i =
Ramanaga-562109

Senior Civil Judge
and J.M.F.C.,
Doddaballapura.

5 | Neelamma C.K.

W/o Paramesh,

No.4, Near Yashwanth Farm,
Kyalasanahalli, Kothanur Post, R
Bengaluru-560077 GM-Womean
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6 Akhilabanu istri
D/o Jamalsab Sakesanadi ISH Aqdl' District & W
No.249, Kajjari Village, essions Judge,
Kajjari Hobli, Ranebennur Taluk, GM-Women | Anekal.
Haveri District-581115
7 Siddappa Jakkannavar iNCi istri
S/o Yallappa Jakkanavar, 222;?1 ?&Sgnd =
At Post Gaddanakeri, o
Bagalakote Taluk, GM-Rural Bengaluru Rural
Bagalakote District-587102 District, Bengaluru.
8 | Jyothi v Principal District &
W/o Satisha Sessions Judge,
35)5528/2, Gangadhareshwara Bengaluru Rural
5" Cross, Ganesh Rao Layout, GM-Women | District,
Nelamangala Town, Bengaluru.
Bengaluru Rural District-562123
9 Suchitra Devi S. Senior Civil Judge
W/o Venkatachalapathi E., and J.M.F.C,,
No.1573, 1% Floor, Devanahalli.
1% Cross, Cat-I-Women
Dooravani Nagar Post,
Vijinapura, Bengaluru-560016
10 | Shobha Goudar Senior Civil Judge
D/o Ranganagoud Goudar, and J.M.F.C.,
C/o R.F. Goudar, Anekal.
Chalukya Nagar, AL
5t Cross, Badami, S SPHORIER
Badami Taluk,
Bagalakote District-587201
11 | Ravi S.A. Senior Civil Judge
S/o S.R. Ananthachar, and J.M.F.C.,
Soppinahatti Road, Doddaballapura.
I1-A-PH

Sira Taluk,
‘Tumakuru District-572137
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12 | Somashekarappa U. Principal District &

S/o Udugerappa Sessions Judge,
Udugere at Post, Bengaluru Rural
Yagati Hobli, GM-Rural District, Bengaluru.

Kaduru Taluk,
Chikkamagaluru District-577140

13 | Mailar Shalavadi - Senior Civil Judge
S/0 Beerappa, and J.M.F.C,,
R/at Udikeri, II-A-Rural DOddaba”apUra-

Near Taladamma Temple,
Bailhongal Taluk,
Belagavi District-591104

14 | Nirmala Dasar V Addl. District &
D/o Hanamappa, Sessions Judge,
At Post Hiremagi, SC-Other Devanahalli.
Hunagunda Taluk, (For-EXMP)

Bagalakote District-587112

15 | Gangavva Kamble Principal District &

D/o Mallikarjun, Sessions Judge,
C/o Deepak Gondale Bengaluru Rural District,
No.132, Prashanth Nagar, II-A-Women Bengaluru.

Old Hubli, Hubballi Taluk,
Dharwad District-580024

Principal District &

16 | Lakshmi D.
W/o Prakash N., Sessions Judge,
No.125, 2" Main Road, sC-Women | Bengaluru Rural District,
2" Cross, New Binny Layout, Bengaluru.

Bengaluru-560023

1. The above selection of candidates is subject to veriﬁcat_ion of certificates
regarding qualification, reservation etc. In case, the certificates are found to

be false or fabricated, the candidates are liable
to prosecuted according to law.

2. They will be on probation for a period of two years from the date of
| reporting to duty.
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